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ariginal Applicaf

Bilaspur, this the

{VE TRIBUNAL, JABALPUR BENCH
5ITTING AT BILASFUR '

tion No, 8 of 2005

6th day of March, 2006

Hon'ble Shri Justice B, Fnigrahi, Chairman

Hon 'ble Shri ShankaI

Prasad, Administrative Member

id/o late G.C.

Smt. Subhita Guhg,
Guhd, M-150, Radohipabh@npur,
burg (Chhattisgarh)j oo hpplicant
(By Advocate - None))
Ver sus
1. Union of Indi’a, through its
Secretary, Ministry of Personnel
fublic Grievances & Pension,
Deptt. of Peqs ion & Pensionaries
Welfare, Nirvechsn Bhavan, HRtel
Chouk, New Delhi.
2. Commandant & Officer Incharge,
Central {rdnance Depot,
3. Managing Dirﬁctor, Bhilai Steel
Plant, Bhilai (Chhattisgarh).
4, Controller of Defence (Accounts),
hllahabad (UFP' ' , Cees Res pondents

(By Advocate - None

)
ORDER (cral)

Neit her party

dismissed in default, Mo ced.
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(Shankar Prasad)
Administrative Memb
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(B, Penigrahi)
Chairman
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